ER A e, Rt =mdts, w8 Rl
Income Tax Appellate Tribunal, Delhi Benches, New Delhi
Tee, 3o wd dEd AR, deR-dl AReN TR, 78 Red — 110 029
1%, 2" & 3"Floors, Tower ‘B’, Nauroji Nagar, New Delhi — 110029

F. No. 31-Ad/ATDZ/2026-27 Dated:- 06.10.2026
NOTICE

It is hereby notified for information of all concerned that the constitution of
Dehradun Circuit Bench for the period from 12.10.2026 to 16.10.2026 (cause
list attached) scheduled through Hybrid Mode at ITAT, Delhi Benches, New Delhi
shall be as under:-

Bench Court Period Time Hon’ble Members
No.
Dehradun - S/Shri Sudhir Kumar,
Circuit 12.10.2026 Hon’ble Judicial Member &
Bench 8 to 10:30 PM | Sanjay Awasthi,
(DB+SMC) 16.10.2026 Hon’ble Accountant Member.

2. Video Conferencing Link for hearing of cases fixed before Dehradun Circuit
Bench, Dehradun during the above period is as under:-

Court | https://itatdelhizone.webex.com/meet/court_room_8 | 25104506738 I
Room 8

This is issued with the approval of the Hon'ble Vice President (D2).

(Mahoj Kashyap)
%[/)eputy Registrar

!/3? f/
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

CAUSE LIST OF DB BENCH FOR 12-OCTOBER-2026 (MONDAY)

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

SA 18/DDN/2026

2024-25

[A] COMMERCIAL MOTORS

ITA 1195/DEL/2018

2013-14

[A] SIME DARBY ENGINEERING SDN BHD

ITA 1196/DEL/2018

2014-15

[A] SIME DARBY ENGINEERING SDN BHD

ITA 235/DDN/2026

2018-19

[A] PRADEEP KUMAR

ITA 158/DDN/2026

2022-23

[A] BG EXPLORATION & PRODUCTION INDIA LIMITED

ITA 322/DDN/2026

2020-21

[D] BG EXPLORATION AND PRODUCTION INDIA LIMITED

ITA 344/DDN/2026

2023-24

[D] S L OBERAI MINERALS PRIVATE LIMITED

ITA 345/DDN/2026

2015-16

[A] SANJEEV KUMAR

ITA 357/DDN/2026

2018-19

[A] HARISH GHAI

ITA 358/DDN/2026

2014-15

[D] RAJSHREE MILK PRODUCTS PRIVATE LIMITED

11

ITA 363/DDN/2026

2016-17

[A] ASSISTANT GARRISON ENGINEER (INDEPENDENT)

12

ITA 371/DDN/2026

2017-18

[A] ASSISTANT GARRISON ENGINEER (INDEPENDENT)

13

ITA 370/DDN/2026

2020-21

[A] ANAND SINGH BISHT

14

ITA 373/DDN/2026

2023-2024

[A] RUDRA SINGH RANA

ﬁ%ﬁéﬁ
tant R&gistrar

SIS
29-Sep-2026

e



INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

CAUSE LIST OF DB BENCH FOR 13-OCTOBER-2026 (TUESDAY)

Sr

Appeal Number

Assmt.
Year

Assessee Name Remarks

ITA 3902/DEL/2016

2012-13

[A] DEEPWATER PACIFIC 1 INC

ITA 2754/DEL/2016

2010-11

[A] DOLPHIN DRILLING LTD

ITA 6629/DEL/2016

2012-13

[A] DOLPHIN DRILLING LTD

[TA 74/DDN/2026

2015-20

[A] KASHMIRI LAL AGARWAL

ITA 214/DDN/2026

2018-19

[D] KASHMIRI LAL CONSTRUCTIONS PVT. LTD

ITA 50/DDN/2025

2022-2023

[A] CAMERON (SINGAPORE) PTE. LTD.

ITA 112/DDN/2026

2023-24

[A] CAMERON (SINGAPORE) PTE LTD.

ITA 113/DDN/2026

2015-16

[A] KAUSHALYA SINGH

ITA 187/DDN/2026

2020-21

[A] RANJEET SINGH

10

ITA 304/DDN/2026

2022-2023

[A] JAI MAA KALI TRADERS

11

ITA 347/DDN/2026

2023-24

[D] RENUKA MASSEY

12

ITA 350/DDN/2026

2018-19

[A] JSR AND COMPANY

13

ITA 351/DDN/2026

2018-19

[A] JSR AND CO

14

ITA 352/DDN/2026

2014-15

[A] ANAND SINGH CHAUHAN

15

ITA 353/DDN/2026

2017-18

[A] ANAND SINGH CHAUHAN

16

ITA 375/DDN/2026

2021-2022

[A] NEERAJ SHARMA

17

ITA 376/DDN/2026

2023-24

[A] NIHARIKA CHAUBE

18

ITA 3089/DEL/2026

2013-24

[A] ASSOCIATION FOR GARHWALS ADVANCEMENT PROSPERITY AND
EVANGELIZATION

19

ITA 3090/DEL/2026

2014-15

[A] ASSOCIATION FOR GARHWALS ADVANCEMENT PROSPERITY AND
EVANGELIZATION

20

ITA 3091/DEL/2026

2015-16

[A] ASSOCIATION FOR GARHWALS ADVANCEMENT PROSPERITY AND
EVANGELIZATION

21

ITA 3092/DEL/2026

2016-17

[A] ASSOCIATION FOR GARHWALS ADVANCEMENT PROSPERITY AND
EVANGELIZATION

22

ITA 3093/DEL/2026

2017-18

[A] ASSOCIATION FOR GARHWALS ADVANCEMENT PROSPERITY AND
EVANGELIZATION

23

ITA 3160/DEL/2026

2013-14

[A] ASSOCIATION FOR GARHWALS ADVANCEMENT PROSPERITY AND
EVANGELIZATION

24

ITA 3161/DEL/2026

2014-15

[A] ASSOCIATION FOR GARHWALS ADVANCEMENT PROSPERITY AND
EVANGELIZATION

25

ITA 3162/DEL/2026

2015-16

[A] ASSOCIATION FOR GARHWALS ADVANCEMENT PROSPERITY AND
EVANGELIZATION

26

ITA 3163/DEL/2026

2016-17

[A] ASSOCIATION FOR GARHWALS ADVANCEMENT PROSPERITY AND
EVANGELIZATION

G - )
Assistant Réygistrar
29-Sep-2026
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

CAUSE LIST OF DB BENCH FOR 14-OCTOBER-2026 (WEDNESDAY)

Srl | Appeal Number A$:|;1:. Assessee Name Remarks
1 | ITA 19/DDN/2022 | 2018-19 |[A] MI OVERSEAS LIMITED
2 |ITA 323/DDN/2026 | 202021 | [A] THE LIQUOR SHOP
3 |ITA 155/DDN/2025| 2017-18 | [A] MI OVERSEAS LIMITED
4 |ITA 156/DDN/2025 | 2020-21 | [A] MI OVERSEAS LIMITED
5 |ITA 157/DDN/2025| 2019-20 | [A] MI OVERSEAS LIMITED
6 |ITA 183/DDN/2025| 2016-17 | [A] M1 OVERSEAS LIMITED
7 |1TA 227/DDN/2024 | 202122 | [A] SCHLUMBERGER SOLUTIONS PRIVATE LIMITED
8 |ITA 177/DDN/2026 | 2022-23 | [A] BJ SERVICES COMPANY MIDDLE EAST LIMITED
9 | ITA 197/DDN/2026 |ANRPT5182A| [A] DINESH TRIPATHI
10 |ITA 199/DDN/2026 | 2007-08 | [A] ALF ENGINEERING COMPAY
11 |ITA 222/DDN/2026 | 2016-17 | [A] DEEPA GUPTA
12 |ITA 346/DDN/2026 | 2020-21 | [A] TECHNICAL CONSULTANCY SERVICES
13 | ITA 381/DDN/2026 | 2026-27 | [A] SHRI PANCHMUKHI SEWA TRUST
14 |ITA 355/DDN/2026 | 2022-23 | [A] SHYAMALA SAHARIYA
15 |ITA 378/DDN/2026 | 2022-23 [A] WINDLASS DEVELOPER PRIVATE LIMITED
16 |ITA 379/DDN/2026 | 2011-12 [A] JYOTSNA LAMPS CAPS PRIVATE LIMITED
17 | ITA 380/DDN/2026 | 2018-19 | [A] KESHAV MADHAV EDUCATIONAL TRUST
18 | ITA 386/DDN/2026 | 2016-17 | [A] ANAND SINGH BISHT
19 |ITA 382/DDN/2026 | 2024-25 | [A] AMAN BANSAL
20 | ITA 383/DDN/2026 | 2023-2024 | [A] RAVINDRA KUMAR
21 | ITA 384/DDN/2026 | 2018-19 | [A] MANGLASWER PRASAD
22 | ITA 385/DDN/2026 2%3272;: © | [A] SARSWAT SAMAJ KUNDIA SEWA SAMITI

. _Assistant RegiStran

¢ 29-Sep-2026|
. B
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

L_ e
CAUSE LIST OF DB BENCH FOR 15-OCTOBER-2026 (THURSDAY)
Srt| Appeal Number A;::rt' Assessee Name Remarks

1" |ITA 102/DDN/2025 | 2020-21 | [A] SMT. KUSUM KUJWAL

2 {TTA 161/DDN/2025| 2017-18 |([D] KAMAL JEWELLERS

3 ITA 175/DDN/2026 2022-23 | [A] CLARIANT IGL SPECIALTY CHEMICALS PRIVATE LIMITED

4 |ITA 387/DDN/2026| 2017-18 |[A] AMITABH SHAHI

5 |ITA 388/DDN/2026 2024 - 25 | [A] ADWANI BROTHERS

6 |ITA 390/DDN/2026 | 2015-16 |[A] M/S D.A.V. PUBLIC SCHOOL

7 |TTA 391/DDN/2026 | 2026-27 |[A] ISHAAN EDUCATIONAL SOCIETY

8 | MA11/DDN/2022 | 2010-11 |[A] M/S. SMITH INTERNATIONAL INC.

9 | MA12/DDN/2022 | 2010-11 |[A] SMITH INTERNATIONAL INC.

10 | MA5/DDN/2026 | 2016-17 | [A] HIMANSHU KUKREJA

11| MA6/DDN/2026 | 2017-18 |[A] RAMA YADAV

12t MA9/DDN/2026 | 2013-14 |[D] BHUPESH AGARWAL

13 | MA10/DDN/2026 | 2013-14 |[D] NEERAJ AGARWAL

14 | MA 11/DDN/2026 | 2013-14 | [D] ROHTAS KUMAR AGARWAL

15 | MA 12/DDN/2026 | 2013-14 | [D] VINAY AGARWAL

16 | MA 13/DDN/2026 | 2011-12 | [A] GRAPHIC ERA EDUCATIONAL SOCIETY

17 | MA 15/DDN/2026 | 2014-15 |[D] NATIONAL OILWELL VARCO PTE. LTD.

[D] NATIONAL OILWELL VARCO PTE. LTD. (FORMERLY KNOWN AS

18 | MA 16/DDN/2026 | 2015-16 |\ \pe) INTERNATIONAL PTE LTD.) e

19 | MA 17/DDN/2026 | 2012-13 | [D] NATIONAL OILWELL VARCO PTE LTD.

[D] NATIONAL OIL WELL VARCO PTE. LTD (FORMERLY KNOWN AS

20 | MA18/DDN/2026 | 2017-18 \)spco) INTERNATIONAL PTE. LTD)

21 | MA 19/DDN/2026 | 2013-14 |[D] NATIONAL OILWELL VARCO PTE. LTD.

}sg%;%"/ar
4

29-Sep-2026




B INCOME TAX APPELLATE TRIBUNAL, DEHRADUN
CAUSE LIST OF DB BENCH FOR 16-OCTOBER-2026 (FRIDAY) 1
Srl | Appeal Number A;Zg‘:' Assessee Name Remarks
1 IITA 160/DDN/2026 | AY 2017-18| [A] M/S OIL & NATURAL GAS CORPORATION LIMITED
2 |ITA 178/DDN/2026| 2017-18 | [D] OIL AND NATURAL GAS CORPORATION LIMITED
3 |ITA 264/DDN/2026 2018-19 | [A] M/S OIL & NATURAL GAS CORPORATION LIMITED
4 |TTA 265/DDN/2026 2019-20 | [A]M/SOIL & NATURAL GAS CORPORATION LIMITED
5 1ITA 283/DDN/2026{ 2018-19 |[D] OIL AND NATURAL GAS CORPORATION LIMITED
6 |ITA 284/DDN/2026| 2019-20 |[D] OIL AND NATURAL GAS CORPORATION LIMITED
7 | MA23/DDN/2026 | 2007-08 |[A] M/S. OBEROI AUTO SALES
8 | MA 24/DDN/2026 | 2008-09 |([A]M/S. OBEROI AUTO SALES
9 | MA25/DDN/2026 | 2009-10 |[A]M/S. OBEROI AUTO SALES
10 | MA 26/DDN/2026 | 2010-11 |[A] M/S. OBEROI AUTO SALES
11 | MA 27/DDN/2026 | 2011-12 {[A] M/S. OBEROI AUTO SALES
| 12 | MA 29/DDN/2026 | 2015-2016 | [A] SUBHANSHU GUPTA
13 | MA 30/DDN/2026 | 2016-2017 | [A] SUBHANSHU GUPTA
14 | MA 31/DDN/2026 | 2016-2017 { [A] RISHABH GUPTA
15 | 'MA 32/DDN/2026 | 2015-2016 | [A] RISHABH GUPTA
16 | MA 33/DDN/2026 2014-2015 [A] RISHABH GUPTA
17 | MA 34/DDN/2026 | 2012-2013 | [A] RISHABH GUPTA
18 | MA 35/DDN/2026 201.8-2019 [A] GIRISH KUMAR GUPTA -
19 | MA 36/DDN/2026 | 2013-14 | [D] UTTRAKHAND POORV SAINIK KALYAN NIGAM LTD.
éﬁssist:ant RegistrarJ
29-$ep~20}2L6'
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

CAUSE LIST OF SMC BENCH FOR 12-OCTOBER-2026 (MONDAY)

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 145/DDN/2026

2017-18

[A] KRISHNA KUMAR MATHUR(D) THROUGH LEGAL HEIR, SARVESH
KUMAR MATHUR

ITA 219/DDN/2026

2013-14

[A] GULSHAN KUKREJA

ITA 274/DDN/2026

2017-18

[A] GIRISH CHANDRA BATRA

ITA 342/DDN/2026

2020-21

[A] JAI SHARMA

ITA 343/DDN/2026

2023-24

[A] ANUKRITI SINGH

ITA 359/DDN/2026

2022-23

[A] SHREE BAJRANG ENTERPRISES

ITA 360/DDN/2026

2017-18

[A] SHANTI PETWAL

ITA 366/DDN/2026

2019-20

[A] RAJESH RAWAT

ITA 367/DDN/2026

2020-21

[A] SABID HASAN

10

ITA 368/DDN/2026

AY 21-22

[A] MOOLCHAND SAXENA

11

ITA 369/DDN/2026

AY 20-21

[A] MOOLCHAND SAXENA

12

ITA 372/DDN/2026

2014-15

[A] ANIL KUMAR

13

ITA 374/DDN/2026

2019-20

[A] ABDUL WAHID

Assistant Registrar

29-Sep-2026]




INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

CAUSE LIST OF SMC BENCH FOR 13-OCTOBER-2026 (TUESDAY)

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

1 |ITA 348/DDN/2026

2010-2011 | [A] SHIV KUMAR

2 |ITA 377/DDN/2026

2020-2021 | [A] MONIKA TOMAR

29-Sep-2026|




INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

|
CAUSE LIST OF SMC BENCH FOR 14-OCTOBER-2026 (WEDNESDAY)
Srl Appeal Number Aizr:rt. Assessee Name Remarks

1 | ITA 354/DDN/2026

2015-16 | [A] RAHUL AGARWAL

&

'stan% Regi;f:rar/

29-Sep-2026]
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

CAUSE LIST OF SMC BENCH FOR 15-OCTOBER-2026 (THURSDAY)

Sri

Appeal Number

Assmt,
Year

Assessee Name

Remarks

ITA 389/DDN/2026

2019-20 | [A] RAMESHVARI DEVI

Crori |-

,AésTsta egis; rar
v 29-Sép-2026]




INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

CAUSE LIST OF SMC BENCH FOR 16-OCTOBER-2026 (FRIDAY)

Srl | Appeal Number A\s(':::' Assessee Name Remarks
1 | MA 28/DDN/2026 | 2014-15 |[A] SUBHANSHU GUPTA

S o

sistant Registrar,
29-Sep-2026
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